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India News | NHRC Notice to K'taka Govt over 'evil Practice' of Banishing
New Mothers to Isolated Huts

https://www.latestly.com/agency-news/india-news-nhrc-notice-to-ktaka-govt-over-
evil-practice-of-banishing-new-mothers-to-isolated-huts-6016111.html

Get latest articles and stories on India at LatestLY. The NHRC has issued a notice to
the Karnataka government over a report alleging banishing of new mothers and
menstruating women to distant and isolated huts in Bisadihalli area of Tumakuru
district.

New Delhi, Jun 5 (PTIl) The NHRC has issued a notice to the Karnataka government
over a report alleging banishing of new mothers and menstruating women to distant
and isolated huts in Bisadihalli area of Tumakuru district.In a statement issued on
Wednesday, the National Human Rights Commission has observed that the content
of the news report, if true, raise serious issues of violation of the human rights of
innocent women and young babies.

The NHRC has taken suo motu cognisance of a media report that a 19-year-old
woman, who underwent a caesarean operation, was banished to a distant and
isolated hut, as per the tradition for new mothers and menstruating women in
Bisadihalli area of Tumakuru district. The hut did not have a bed or toilet, the
statement said."Reportedly, this practice still persists even today in rural areas of
several states and in Karnataka among the people belonging to the Kadu Golla
community. During this stay, the women and the newborn children are exposed not
only to the vagaries of nature but also to the grave risks posed by the unhygienic
conditions and the street dogs, scorpions and snakes which enter these huts," it
said.

Accordingly, the NHRC has issued a notice to the chief secretary, government of
Karnataka, seeking a detailed report within four weeks. The report should include
data reflecting the places where such "evil practices are still prevalent" in the state
and details of the steps taken or proposed to be taken by the government authorities
to deal with the subject, it said.lssuing the notice, the human rights body also said
that in 2013, it had received a complaint raising a similar grievance concerning
women belonging to Scheduled Tribes in Gadchiroli district, Maharashtra. The state
government of Maharashtra had submitted a comprehensive report elaborating that it
was making sincere efforts to eradicate this inhuman practice of 'Gaokor/Kurma', it
added.According to the media report, carried on May 27, the young people do not
want to continue with this practice but the elders are supporting it and justifying that
the huts provide much better conditions to the women and babies than their own
houses.Though the government agencies conduct inspections in the village
regularly, they were "not successful in putting an end to this practice", the NHRC
statement said.
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NHRC Takes Action Against Isolation of New Mothers in Karnataka

https://www.devdiscourse.com/article/law-order/2972855-melonis-migrant-plan-italy-
albania-deal-explained

The NHRC has issued a notice to the Karnataka government about the isolation of
new mothers and menstruating women in Bisadihalli, Tumakuru district. This tradition
exposes women and infants to severe risks. The government has been asked to
submit a detailed report within four weeks.

The National Human Rights Commission (NHRC) has issued an official notice to the
Karnataka government following a report that alleges the banishment of new
mothers and menstruating women to distant, isolated huts in the Bisadihalli area of
Tumakuru district.

In its statement on Wednesday, the NHRC noted that if the contents of the report are
accurate, they represent severe human rights violations against vulnerable women
and young babies. The commission took suo motu cognizance of the media report
detailing the plight of a 19-year-old woman, who, even after undergoing a caesarean
operation, was subjected to this tradition. The huts lack basic amenities such as
beds and toilets, endangering the health of both mother and child.

In its statement on Wednesday, the NHRC noted that if the contents of the report are
accurate, they represent severe human rights violations against vulnerable women
and young babies. The commission took suo motu cognizance of the media report
detailing the plight of a 19-year-old woman, who, even after undergoing a caesarean
operation, was subjected to this tradition. The huts lack basic amenities such as
beds and toilets, endangering the health of both mother and child.

According to the NHRC, this harmful practice persists among the Kadu Golla
community in rural Karnataka and several other states. Women and newborns are
exposed to dangerous conditions, including unhygienic surroundings and threats
from wildlife. The NHRC has requested a comprehensive report from the Karnataka
government within four weeks, detailing where such practices continue and the
measures being taken to eliminate them.
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NHRC seeks report on practice of banishing menstruating women
in Karnataka
https://www.uniindia.com/nhrc-seeks-report-on-practice-of-banishing-menstruating-
women-in-karnataka/india/news/3214560.html

New Delhi, June 5 (UNI) The National Human Rights Commission (NHRC) on
Wednesday asked the Karnataka government to submit a detailed report regarding
news of banishing menstruating women to distant and isolated huts, which lacked
basic amenities such as a bed and toilet, in Bisadihalli area of Karnataka’s Tumakuru
district. The commission in a notice to the Chief Secretary of Karnataka said, “It took
suo motu cognizance of a media report that a 19-year-old woman, who underwent a
caesarean operation, was banished to a distant and isolated hut, as per the tradition
for new mothers and menstruating women in Bisadihalli.”

Reportedly, this practice still persists even today in rural areas of several States and
in Karnataka among the people belonging to the Kadu Golla community. During this
stay, the women and the newborn children are exposed not only to the vagaries of
nature but also to the grave risks posed by the unhygienic conditions and the street
dogs, scorpions and snakes which enter these huts, the NHRC said.

Describing the incident as a serious issue of violation of the human rights of
innocent women and young babies, the commission asked for a detailed report in the
matter within four weeks. “The report should include data reflecting the places where
such evil practices are still prevalent in the State and details of the steps taken and
proposed to be taken by the government authorities to deal with the subject,” it
added. Meanwhile, the Commission also recorded that in the year 2013, it had
received a complaint raising a similar grievance concerning the women belonging to
Scheduled Tribes in Gadchiroli district, Maharashtra.

The State Government of Maharashtra had submitted a comprehensive report
elaborating that it was making sincere efforts to eradicate this inhuman practice of
‘Gaokor/ Kurma’, the NHRC said. According to the media report, carried on 27th
May, the young people do not want to continue with this practice but the elders are
supporting it and justifying that the huts provide much better conditions to the women
and babies than their own houses. Though the government agencies conduct
inspections in the village regularly, however, they were not successful in putting an
end to this practice.
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Babus, mantris & buzz: Will there be active role of President?

https://www.freepressjournal.in/corporate-gallery/babus-mantris-buzz-will-there-be-
active-role-of-president

We bring you gleanings, leanings and learnings from the departments of bureacracy,
politics, public enterprises and the corporate world.

Will there be active role of President?

It is whispered that opposition parties may create problem in the formation of Modi
led Government and the President Draupadi Murmu may have to play some role.
One can wait and watch?

Will there be Coalition Government in Odisha?

Political watchers say that there is a possibility of a coalition government in Odisha. It
means BJD is not sure to get seats. BJD leadership is quite hopeful of returning to
power.

Tenure of NHRC Chairman ends

Tenure of National Human Rights Commission(NHRC) Chairman, Justice Arun
Mishra is come to an end on June 2.

Vijaya Bharathi Sayani is acting Chairperson of NHRC

Vijaya Bharathi Sayani, member of NHRC appointed as Acting Chairperson of
NHRC upon completion of tenure of Retired SC Judge Arun Mishra.

Sanjay Rathi promoted to Chief Commissioner grade

Sanjay Rathi has been promoted to the grade of Chief Commissioner of Customs &
Indirect Taxes. He is an IRS-Customs officer.

Madur Sreedhar Reddy promoted to Chief Commissioner grade

Madur Sreedhar Reddy has been promoted to the grade of Chief Commissioner of
Customs & Indirect Taxes. He is an IRS-Custom officer.



FREE PRESS JOURNAL, Online, 6.6.2024

Page No. 0, Size:(0)cms X (0)cms.

Ms Annies Kanmani Joy appointed as Deputy Secretary, Economic Affairs

Ms Annies Kanmani Joy has been appointed as Deputy Secretary in the Department
of Economic Affairs, Delhi. She is a 2012 batch |IAS officer of Karnataka cadre.

Three officers quit Indian Revenue Service-IT

Three officers Siddharth Jain, lyer Suryanarayanan N. and Mrs Shaheen Bashir
have resigned from the Indian Revenue Service of Income Tax.

No empanelment at Additional Secretary level from Bihar

No IAS officer of 1999 batch from Bihar cadre has been empanelled for holding
Additional Secretary or equivalent posts in the Government of India.

No suitable candidate found for CMD, HCL

The Public Enterprises Selection Board (PESB) has failed to find a suitable
candidate for the post of Chairman-cum-Managing Director, Hindustan Copper
Limited at a selection meeting held on June 3, 2024. Three candidates turned up for
the interviews.

Sugato Lahiri quits Railway service

Sugato Lahiri has quit the Indian Railway service which will come into effect from
August 31, 2024. Currently he is serving as Chairman Railway Recruitment Board,
(RRB), Guwahati. He is an Indian Railway Service of Mechanical Engineers (IRSME)
officer from Northeast Frontier Railway zone.

Asstt Dir (L&F) MSME post advertised

Eight vacancies for the post of Assistant Director Grade-ll (IEDS) (Leather &
Footwear) in Office of the Development Commissioner (MSME), Ministry of Micro,
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Small and Medium Enterprises have been advertised. The online applications must
reach on or before June 14, 2024.

Two ITS officers promoted to HAG+

Two senior ITS officers: Nitin Jain and Anil Verma have been promoted to Advisor
(HAG+) on regular basis. Jain is in AP LSA while Verma is working in Maharashtra
LSA.

Principal CC attached on temporary basis

The CBIC has attached Gaigongdin Panmai, Principal Chief Commissioner to
Visakhapatnam GST & CX Zone. He is a 1989 batch IRS(C&IT) officer.

Written exam for BARC’s DipRP course on June 30

The Diploma in Radiological Physics (DipRP) course conducted by the Radiological
Physics and Advisory Division (RP&AD) of Bhabha Atomic Research Centre (BARC)
will commence in the first week of August, 2024. The written test for the same will be
held on June 30, 2024 at Mumbai followed by interviews from July 1 to but3, 2024.

D K Madan is CVO PGCIL, Delhi, NCR

Dharmendra Kumar Madan has been appointed as Central Vigilance Officer (CVO),
Power Grid Corporation of India Limited (PGCIL), Delhi, NCR. He is a 1994 batch
IOFS officer.

Seven ITS officers retire from DoT in May 2024

Seven ITS Group A officers retired from the service on attaining superannuation.
These officers and their postings are Ritu Ranjan Mittar (Advisor, O/o DGT); Ms
Sunitha C (Sp DGT Delhi LSA); Raghunandan V (Sr DDG, DoT HQ); Ramana Rao
G V (Ad, DG Odisha LSA); Naresh Kumar Goel (PGM, BSNLCO); Gwal Samuel
(DDG, MP LSA, Raipur); and D Thamizhmani (PGM Tamil Nadu Circle).
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Last date to send proposals for CSRI extended

The Department of Science and Technology (DST) has notified that the last date to
send proposals for the Cognitive Science Research Initiative (CSRI) has been
extended. The revised date is June 15, 2024.

Secretary, Textiles Committee post advertised

The Ministry of Textiles has advertised for the filling up of the post of Secretary,
Textiles Committee, Group ' A’ (Non Ministerial) on deputation basis for Mumbai
location.

P K Shukla posted as Director DDG (Law) DoT Hgs

Pradeep Kumar Shukla has been transferred and posted as Director in the Office of
DDG (Law), Department of Telecommunications Headquarters. He is a JAG (NFSG)
of IP&TAFS Gr. ‘A’ officer.

RLDA advertises for Jt GM/ DGM (Civil) post

The Rail Land Development Authority (RLDA) has invited applications for the post of
Joint General Manager and Deputy General Manager for Allahabad location on
deputation basis. The applications must reach on or before June 21, 2024.

(DISCLAIMER: Correctness of this content is the responsibility of the author. By
arrangement with whispersinthecorridors.com)
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3ol YT & e eifes ReR of e Fifew, difvasa o afgarsi
® U} gTera § vg P fhar SraT 8 AeiR

https://www.india.com/hindi-news/karnataka/karnataka-government-received-notice-
regarding-strange-practice-women-are-forced-to-live-in-such-a-condition-during-
periods-6994043/

3 g7 37157 4 FE A F JrHr SAIE] 3R FHlCE 7 HF Mecd 9T F il & T
TR &

Government of Karnataka : gFOTHR T &3 SfOlaTRIg YUT3M &I O1a- TS Hf TRORT
F T R fbar Ser 7, rew o3 aR difsdl &) der uRfRUfqa! @ ToRAT Usar 2. 4Rd
& Hft R F AT 3R B H& A H3 T HAAAT (Strange Practices) 31T off
gfeat § Ielt 3 W €, D! A1 98 9=t 81 71 8. BT 81 H ®led (Karnataka)
WHR P! AP AFANIBR ST A TH G TP BT U1 BT AbR Aed Vel g, Fored
WRaey 3R A7 s+ Afeast &l ev-ude R 3ed J T Hua! o | Bl AR
T STar 8, STet A1 Y X9 &1 s HIRIT B § 3R 1 81 1 & g fawer.

PR AEETTR START A R w3

Uictans ot RUiE & SraR, AP HFAUSR 3TN 3 Teh WeR Dl AP HAlch IHR
51 g ot o 2, R Qs o  Rraeieed 89 § gt § 7 S iR TR
Y F ToR g1 Afgarell B gR R TPl Sufsdl # BIg M &1 SRY ™I 4T 3.
JYAR B IRt T 999 | IF THAIIGR ST 4 Fel § 5 o @R & & 18
Wﬂg% ar g5 Fidfy afeenslt iR Fasma Rigelt ¥ AFARIGR ¥ I 1
TR ger

19 quifg 1 Afger & A1y gom gan

[ § wgl T § o TIeasdt 3t @R W Wa: I3 forn B, o samn man @
& TP o & faurSiecl sad & 81d § Reige Siie &= ardt 19 aufg &
Tfied T R 3R A5 gare & fRa iudt & sis fear man g, Siet 7 d foxar § iR |
g Ty, 99F & 9R g # AT g SR Wi o ¥ ToR I8t Afearell & o
YT IURT & ded 9T fHar T §.

3 +ft yafera & § 0= pifori

M T 8l T 8, WR & AR, Tg§ U1 31t Ht w3 st & urdior gaen! 3R
Flcw B Hg el G & Al & o ORI 8. 39 TaN & GRH, Afgarst 3R
Aol &=l &l - had Ui Bt AT sfew sraw uRfRufaal 3iR omarT Fef 9
IF TR TRl &1 W AT BT USdl 8. TSR A Hfed IWHR & P Ifed
B ey TR HR IR g W faga Nuld <3 &) FgT 8. few o w1 man s Rud o
3 WM & 3 WA g A1y Set Tsg A W Hifaat o off yaferd 8 39
3{ATAT ST A 39 G ¥ e & ot IRepRT TGl §RT I3TT T AT I3TT S
a1t HeH! BT fgarr i AT R,
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NHRC : 9t 3= # & A9 ad R Aiesa efienrl;
HHAIIBR TORT A 9 998 | &1 Rye iy
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BB 1npGmn?apiversion=v2&noservercache=1&domshim=1&renderwebcomponents=
1&wcseo=1&batchservertelemetry=1&noservertelemetry=1

IS HAAMUBR AN (TTTHSHRET) 3 Udd Isd H Th AT dbdl faRiet Fred
fIBRY TT B! RIRY B} 31 TR 3 g8 f el b g8 fier) Isg WeHR
¥ fa o1 gy Aeieds & Ug ¥ = &1 78t g I1igu|
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e 3MRIY U SR fobar 7T B 1 a%ps) of RIGR I1d dsfhal & pHeT: AR) e
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NHRC F |7 91 Afgarai &1 Tehid WM tR 4 o1 & AP HAlcH
IXHR Bl AIfed TR FT IR g & Haw Raid wift

https://insamachar.com/nhrc-issued-a-notice-to-the-karnataka-government-
regarding-sending-pregnant-women-to-a-secluded-place-and-sought-a-report-within-
four-weeks/
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NHRC notice to K'taka govt over ‘evil practice' of banishing new
mothers to isolated huts

https://english.varthabharati.in/karnataka/nhrc-notice-to-ktaka-govt-over-evil-
practice-of-banishing-new-mothers-to-isolated-huts

New Delhi, Jun 5: The NHRC has issued a notice to the Karnataka government over
a report alleging banishing of new mothers and menstruating women to distant and
isolated huts in Bisadihalli area of Tumakuru district.

In a statement issued on Wednesday, the National Human Rights Commission has
observed that the content of the news report, if true, raise serious issues of violation
of the human rights of innocent women and young babies.

The NHRC has taken suo motu cognisance of a media report that a 19-year-old
woman, who underwent a caesarean operation, was banished to a distant and
isolated hut, as per the tradition for new mothers and menstruating women in
Bisadihalli area of Tumakuru district. The hut did not have a bed or toilet, the
statement said.

"Reportedly, this practice still persists even today in rural areas of several states and
in Karnataka among the people belonging to the Kadu Golla community. During this
stay, the women and the newborn children are exposed not only to the vagaries of
nature but also to the grave risks posed by the unhygienic conditions and the street
dogs, scorpions and snakes which enter these huts," it said.

Accordingly, the NHRC has issued a notice to the chief secretary, government of
Karnataka, seeking a detailed report within four weeks. The report should include
data reflecting the places where such "evil practices are still prevalent” in the state
and details of the steps taken or proposed to be taken by the government authorities
to deal with the subject, it said.

Issuing the notice, the human rights body also said that in 2013, it had received a
complaint raising a similar grievance concerning women belonging to Scheduled
Tribes in Gadchiroli district, Maharashtra. The state government of Maharashtra had
submitted a comprehensive report elaborating that it was making sincere efforts to
eradicate this inhuman practice of 'Gaokor/Kurma', it added.

According to the media report, carried on May 27, the young people do not want to
continue with this practice but the elders are supporting it and justifying that the huts
provide much better conditions to the women and babies than their own houses.
Though the government agencies conduct inspections in the village regularly, they
were "not successful in putting an end to this practice", the NHRC statement said.
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NHRC takes action against banishing menstruating women and
new mothers to isolated huts

https://theprint.in/india/nhrc-takes-action-against-banishing-menstruating-women-
and-new-mothers-to-isolated-huts/2118615/

The action came after a local media reported that a 19-year-old woman who had
recently given birth was sent to a hut in Tumakuru district in Karnataka.

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of a media report that reports the banishing of new mothers and
menstruating women to distant and isolated huts in rural Karnataka, a PIB press
release stated.

The report, which was recently published in a local media, states that a 19-year-old
woman who had recently given birth was sent to a hut in the Begadahallili area of
Tumakuru district in Karnataka. The hut did not have a bed or toilet. The banishing of
the young woman was alleged to be in accordance with a traditional practice
followed in the area, where new mothers and menstruating women are required to
stay in a separate hut. The practice is not just prevalent in rural Karnataka but also in
several other states.

This practice poses a serious threat to the human rights of innocent women and
young babies. The NHRC has issued a notice to the Chief Secretary of Karnataka,
calling for a detailed report in the matter within four weeks.

The report is expected to provide data on the places where such practices are still
prevalent and the steps that are being taken or proposed to be taken by the
government to address the issue. The NHRC has also sought directions to the
government to conduct thorough inspections of the area and ensure that the
inhumane practice of ‘Gaokor/ Kurma’ is eradicated once and for all.

The NHRC has also taken suo motu cognizance of a similar grievance raised by a
complaint in 2013 concerning the women belonging to Scheduled Tribes in
Gadchiroli district, Maharashtra. In response to the plea, the State Government of
Maharashtra submitted a comprehensive report that assured that it was making
sincere efforts to eradicate this inhuman practice of ‘Gaokor/ Kurma’. The present
report is expected to provide a comprehensive overview of the situation and suggest
suitable solutions to the problem.
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‘Encounter’ death: Special Cell gets NHRC notice

Times News NETWORK

New Delhi: In mounting tro-
uble for the Delhi Police’s
Special Cell, National Hu-
man Rights Commission
(NHRC) is learnt to have ser-
ved a notice and sought docu-
ments and reports in connec-
tion with the death of a 24-ye-
ar-old man named Ajay who
was killed in a 'fake encoun-
ter'on the night of May 16.
Delhi Police will have to
submit the documents to the
commission in six weeks.
The commission has ser-
ved anotice to the deputy com-
missioner of police (outer-
north) and district magistrate
(northwest) who are carrying
out their respective investiga-
tion into the case. The killing
became controversial after it
was alleged that Ajay was ab-
ducted by policemen of the
“counter investigation unit”
(CIU) of the special cell from
Mount Abu in Rajasthan, bro-
ught to an isolated spot in
north-west Delhi, given liquor

and shot in cold blood. The cell
has denied the allegations and
claimed that the encounter
was “genuine” and they had fi-
red in “self-defence”.

The commission, sources
said, had asked for details like
the general diary entry of the
departure and arrival time of
policemen before and afterthe
encounter. They have also so-
ught the medico-legal certifi-
cateof the personnel allegedly
“injured” in the encounter.

“NHRC has sought the site
plan of the scene of occurren-
ce, position of policemen and
the deceased during the enco-
unter and the post mortem
and inquest reports. Police ne-
ed to submit the recording of
the post mortem,” an official
said. NHRC also wants the ma-
gisterial inquiry report.

Besides statements of Aja-
y's family; police need to provi-
de the commission with an ac-
tion-taken reporton the comp-
laint by Ajay's relative, alle-
ging a fake encounter. NHRC
has sought the details and sta-

UNDER SCANE

> Entfles of departure
& arrival of policemen
involved in the encounter
» Site plan of where
it happened

and deceased during encounter
» Postmortem report of

deceased and its video recording

£

» Action taken on complaint by

» Magisterial inquiry report
» Statement of family
members of the victim

a relative’s deceased alleging
fake encounter

» Details and statements of
independent witnesses

» Details of the investigation
agency and case status

» Inquest report

» Details of position of policemen

- What happened

Sector 29 in northwest Delhi

» 24-year-old Ajay
was shot dead by
cops from ‘counter
. intelligence’ unit
»He was shot more than
once, as per police’s internal
communication

Location | Isolated spot near Rohini’s "o oE b W
Date | Midnight, Intervening | r
night of May 16-17

N

. from Mount Abu, Rajasthan,
- and killed in cold blood

| they fired in ‘self-
| defence’

»|t was alleged
he was picked up

» Police claimed

=

tements of independent wit-
nesses and status of the probe.
AjaywasfromRitolivillage

in Rohtak, Haryana. He was sa-
id to be aneighbour of a gangs-
ter, Himanshu alias Bhau Rito-

lia. Police have claimed he was
involved ina murder in Harya-
na, besides an incident of fi-

ring at a second-hand car dea-
ler's shop in west Delhi.

Bhau and his associates
had released a statement
through social media hand-
les and alleged that Ajay was
killed in a fake encounter.
The encounter was carried
out at an isolated location in
Rohini’s Sector 29 by the “co-
unter-intelligence unit” com-
prising additional DCP Ma-
nishi Chandra, ACP Rahul
Vikram, inspector Nishant
Dahiyva and others. Special
commissioner R P Upadhyay
had also gone to the spot after
the encounter. Police com-
missioner Sanjay Arora is
monitoring the probe.

A Honda City with regi-
stration number TO012UP
2024C, believed to be Ajay’s,
was found at the scene. The
police’s Scorpio SUV was fo-
und damaged with “bullet
marks on the front windshi-
eld” and broken glass on the
side window. Police found 15
empty cartridge shells and a
9mm pistol at the scene.
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NHRC notice over banishment of
menstruating women to isolated huts

Press Trust of India

letters@hindustantimes.com

NEW DELHI: The NHRC has
issued a notice to the Karnataka
government over areport alleg-
ing banishing of new mothers
and menstruating women to dis-
tant and isolated huts in Bisadi-
halli area of Tumakuru district.

In a statement issued on
Wednesday, the National
Human Rights Commission has
observed that the content of the
news report, if true, raise serious
issues of violation of human

rights of innocent women and
young babies.

The NHRC has taken suo
motu cognisance of a media
report that a19-year-old woman,
who underwent a caesarean
operation, was banished to a dis-
tant and isolated hut, as per the
tradition for new mothers and
menstruating women in Bisadi-
halli. The hut did not have a bed
or toilet, the statement said.

“During this stay, the women
and the newborn children are
exposed not only to the vagaries
of nature but also to the grave

risks posed by unhygienic condi-
tions and the street dogs, scorpi-
ons and snakes which enter
these huts,” it said.

The NHRC has issued a notice
to Karnataka's chief secretary,
seeking a detailed report within
four weeks.

The commission demanded
the report to include data reflect-
ing the places where such “evil
practices are still prevalent” in
the state and details of the steps
taken or proposed to be taken by
the government authorities to
deal with it.
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